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RAJASTHAN HIGH COURT. J ODHPUR

ORDER .i
< p /f(g) No. CONF/HCY/COMMITTEES/2016/3 5 g Date: 27 6:2016 -
S - Pursuant to the Resolutions o Item No.2(d) and 2(¢), pas;’ééd in the Chief Justices'
Conference, 2016 Hounble the Chief Justice has been plgased to. constitute the
2‘%#5 / /; Committees " to closely monitor the timely completion of projects and to. faqlhtatc a

proper co-ordination between the officials at.District Level and ‘the decision making
authorities of the State Government including the Chief Secretarles Secretanes in the

Departments of Finance, Public Wotks and Law as follows :- ‘
'Comntittee , " {Comprising of
State Level Committee Hon'ble Mr. Justice Govind Mathur
: Hon'ble Mr. Justice G.K. Vyas
. |Hon'ble Misistice M.N. Bhandari _
Hon'ble Mr, Justice Prakash Gupta ; .
Chief  Secretary, Rajasthan = Co-opted Member
. Principal Secretary (Finance) = Co-opted . Member|
Chief Enginger (PWD) - Co-opted Member| -
. Principal Secretary, Law' © . = Co-opted Member.
District Level Cormni.ttee ‘ Portfolio Judge (Inspecting Judge of the Judgashlp)
Principal District Judge :
CIM (Nodal Officer)
Seniormost P,O. or P.O. (if project 15 relatcd to 0ut1y1ng Courts)
Executlve Ergineer (PWD)
" BY ORDER /
VAT A A
: : REGISTRAR GENERAL
Neo. PA/RG/COMMITTEES/2016/ 372 Date: 2%7.€.2014

Copy forwarded to the fa!lowing for informa‘tion -

Reglsu‘arvcum—Prmc:pal Secretary/ P.S. to Hon'blc the Chief Tustice. ;
PS5, to Han'ble Mr. Justice Govind Mathur o
PS5, to Hon'ble Mr. Justice G.K. Vyas . @ | jae

P8, to Hon'ble My, Justice MLN. Bhandan Wt
FS.to Hon‘ble Mr. Justice Prakash Gupta ; o
. B CochuiESe v P R
REGISTRAR GENERAL

“ony also forwarded to the following for information and necessary acnon .

Lk .J:.},-.'J bd —.

. Registrar (Admn.)/(Vigilance)/ (Class, ),!(Rules)f(wms)/(Exam ) 0.8.D. (F&I) Re7’ ‘strar-cum-C. BC.,
Rejasthan High Court, Jodhpur/ Bench, Jaipur.
Registrar (Admn.), Rajasthan High Court Beneh, Jaipur with the raquest that it may be c1rcu!atad amongsl
the Hon'ble Judges through Private Secretaries and the officers at Jaipur Bench,
Registrar ~cum- Principal Secrstary to. Ha ! q,th_e) Chief Justice, Rajasthan High Court. P
C hlef Secretary, Govt, of Rajasthan;: Gy, Frment. Secretariat, Jaipur. .-
Principal Secretary (Finance), Govt. of Rijasthan, Govermment Secretariat, Jajpur.
Chief Engineer (PWD), Govt. of Rajasthan, Governtent Secretariat, Jazpur

‘Principal Secretary, Law & Legal Affans Departmem Govt. of RaJasthan, Govaﬂunent Secrctarmt, Jaxpur
All Digtrict & Sessions Judges. - ; :

Al Chief Judicial Magistrates.

- Concerning P.O/ Executive Engineer (PWD)

. All the Sr. Dy. Registrars, Rajasthan High aurt, Jodhpuri Jaipur Bench Jaipur.
. All the Dy, Registrars, Rajasthan High Coiitt, Todhpur/ Jaipur Bench, Juipur,

. All Assistant Registrars of Administrativé:Sections, Rajasthan High Court, Jodhpur/ Jaxpur Bench, Jalpur
-t Senior Librariaa, Rajasthan High Court, Jodhpur/ Jaipur Beneh, Jaipur.

. All concemed A.Q.J/A.A-Q., Rajasthan: High Court, Jodhpur/ Jaipur Bench, Jaipur, _ o
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